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IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

O.A. No. 

DATE OF DECISION 	15/2/3 

Petitioner 

Advocate for the Petitioner(s) 

Versus 

ir is 	 Respondent 

Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. 	........ 

The Hon'ble Mr. 	,...:o 

Whether Reporters of local papers mabe allowed to see the Judgement ? 

To be referred to the Reporter or not I 

Whether their Lordships wish to see the fair copy of the Judgement I 

Whether it needs to be circulated to other Benches of the Tribunal? 



,1IIIub  

2 : 

.hri Yoan Balsingh Kharat, 
ssistant ijiesel Jiriver, 

Western Railway, 
urendraflagELr. 	 ; Ap1ic.nt 

(1vocate i1r • G • . Dana it) 

Versus 

. Union O: Inaia, 
T hroucjh: 
The General Mnager, 
Western Railway, 
hurchgate, 3ocay. 

The divisional Railway Manager, 
western Railway, 
Rajkot. 

r.Divisional Mehcanical Ergineer, 
Western Railway, 
RaJ kot. 
ssistant Lcco 	areman, 
cstern Rai lwy, 
urenciranagar. 	 : Res2onctcnts 

(-vocate 	.Aflil .Kothari) 

QR.L ORi)R 

IN 

)ate 3 

i?cr: Hon'ble 	 : Vice ab irnan 

Ir.  • Pai4i.t states tiat the elicenis grievance 

i 	rectressoa as rio 	t 	no 	al1orea to or 	, no L3 C 

trans ierred to jjanati 	sfl(1 	seeks erdiss Lea t 

- itlidrow the eaiiictiQn. ?armjssion granted. O.. 

stnds disosed of as withdrawn. 	No order as to 

costs. 
/ 	- 

	

.Ramamoorthy) 	 . • Pate 1) 
i-ioar ) 	 Vice chirman a  

• U 



No INIS 21z:.TI7,4 
pp1ication No. 	 01 19 

Transfer pp1ication No.  	Old W.Pett No 

CLRIF IOL 

Cer±jfjed that no further action is required tobe 

taken and the case is fit for consignment to the Record 

Room (Decided) 

Dated : 

"-ountersigned : 	 -- 
Siqn ure f the D(-a1 flg 

Section9Eter)Courc oficer 
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